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Order dated 27.11.2003 

Heard Shri R.N.Prustyo learned. counsel 

fo'r tl~-u applicant, By filing this O.A. the 

applicant has prayed for direction to ~be issued 

to Respondents -Departine nt to select him for 

the post of G.B.S.M.C. such a prayer on the 

face of it is untenable. He has only right 

to be considered provided he applies for the 

post within the due date as prescribed by 

the recruiting authority and await the outcome 

of the decision of the recruiting authority 

in the matter. In the circumstances, we dispose 

this O.A. with direction to the applicant-to 

wviait the res-ult of the selection process. 
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